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FAREWELL TO THE CHAIRMAN
THE PRIME MINISTER AND

| MINISTER OF ATOMIC ENERGY

(SHRIMATI INDIRA GANDHI); Mr.
Chairman Sir, we are assembled here
today for the last day of this session
of the Rajya Sabha, It is not an ordi-
nary ending. Members wil] reassemble
in May. But we shall miss the familia)
and respected face, of our distinguisec
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[Shrimati Indira Gandhi.]

Chairman. | have been privileged to be a
Member of this House for some time *nd
although 1 am no longer a Member, |
fully share the personal sense of
parliamentary loss which, 1 know, hon.
Members from both sides feel.

Sir, you have guided the deliberations
of this august House for five years with
great dignity, tact, impartiality, patience
and understanding. When we have
sometimes gone astray, you have gently
brought us back to the fold. It is your
manner and bearing as much as your
rulings which have gained you our
affection and our esteem. Even though
you will not be here in this House, the
traditions which you have laid down for
the House will be cherished, remembered
and followed.

I know | express the sentiments of hon.
Members from all sections of the House,
sir, in offering you our grateful thanks,
we wish you well in whatever the future
brings to you. The lamp of scholarship
and goodness is never extinguished, and |
am sure that you will light the way for us
wherever you may be and in whatever
you may do.

SHRI BHUPESH GUPTA (West
Bengal): Mr. Chairman, Sir, | share the
sentiments that have been expressed by
the Prime Minister in paying a tribute to
the role you have played in this House.
You came here in this House five years
ago at a time when much was in the
womb of uncertainty. Unfortunately for
you although fortunately for us that you
have been here, but unfortunately for you
the conditions in which you have
functioned in this House were not
propitious outside, and naturally when
the life outside is convulsed by the
deeper conflicts in our socio-economic
set-up, the House here gets a little tossed
and disturbed because of what is
happening outside. Sometimes it may
have been that we looked as if we were
harsh to you
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or not paying adequate regard for what
you were saying. But | may tell you, Sir,
at no time did we mean any disrespect to
you, did we forget your understanding
and your affection for wus, your
scholarship and your personality. It
looked ag if sometimes we seemed to
have done something not very likeable
from some points of view, simply
because we were in clash with the
Government.

Sir, we are here in this House as a
tribune of the people. Parliament is the
organ of class war. To us it is, again, an
arena of struggle for the cause of the
people. Two forces are sitting here face
to face with each other, one the force of
social progress, another the force of
reaction. When these two forces, Sir,
outside come into conflict, (Interruption)
they cannot understand me but you a man
of scholarship will understand the
philosophy of what | am saying, | am not
naming any party or some such thing
naturally you have repercussions in this
House. We have functioned in such
conditions. You have also functioned in
such conditions. The greatness of your
role lies in the fact that you have known
very often how to steer the ores tactfully
and wisely, maintaining your own
personality above the party or narrow
conflicts. We shall ever remember these
things, Sir.

You have carried in this House the
high traditions that had been established
by the Chair in co-operation with the
Opposition and also the Government
despite all its fallings. In 'his perior.. Sir,
there have been many failures on the part
of those who control thii affairs of the
State. But even so. we have seen how
you have given us. from a position, net
always very welcome, all protection and
we remain grateful to you.

Sir, you shall no mor’; be here but we
shall rt ix ember you. This House will
live and | hope it will live basing itself
op the positive traditions overcoming the
negative things. It
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shall be a House which shall know how
to respond to the yearnings and urge, of
the masses. | hope, Sir, your role here
will be an inspiration to all Members of
the House, those who are here today and
those who shall be coming in the future,
so that they can fulfil the role in
consonance with the desires and
aspirations and urges of the people.

Sir, once again | express the gratitude
of our Party and my personal gratitude to
you for th, manner in which you have
functioned. You have been an
independent, great personality in many
ways and, we, Sir, you will remember,
acclaimed you when you came to this
House, and our expectations, | must say.
in the course of the five years have not
been belied by the manner in which you
have conducted yourself in the House.

Thank you, Sir. |

st grT fog woerdt (TeEA)
A & 0 7T T T4 "y g AT
& oF af o QI aEg g afaw
oF A9 & F14 F g1 79 U TAT FHA
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HTE TOHT FT THEATAT HT ST HAT-HAT
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ST I HIGT BT TG T HIAL AT @
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the Chairman

A9H1  AYT GHILT F1 H0H & A7
fagear &, gasEm F val 7 98 wa
FFTT &7 fawsan &
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fawe

i
i - . . -
- T8 AT TR AT A 78 7 T

SHRI BANKA BEHARY
(Orissa): |  fully associate
with the sentiments that have bee*
expressed by the Prime Minister and
Other colleagues. Your tact, tolerance,
catholicity and sweet demeanor have
helped us in tiding over awkward
situations which, if they had been
allowed to drift, would have tarnished the
image of this House and the decorum of
this House. Without saying anything
more,  because | am here only for the
last one year, | again associate myself
with the sentiments that have been
expressed and | hope and trust that you
will carry with you to the outer world
which is  awaiting you, the senti-
ments that have been expressed in this
House.

DAS
myself
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SHRI NIREN GHOSH (West Bengal): In
this House, in Parliament, the representatives
of the different -classes, we, come here and
put forward our points of view in the interests
of the different classes whom we represent. It
is but natural that there would be sharp
clashes, sharp exchanges because the
contending classes exhibit themselves in this
form of drama that is enacted here. It is but
natural that on every point of view we may
have occasion where we might defter with you
also, as from the other representatives of the
vested interests, but | should say that in the
attempt of the ruling party or the
representatives of the ruling classes, vested
interest classes, in their attempt to curtail the
rights of the opposition, you have tried not to
be completely overborne by them and tried to
salvage or save at least some of the rights and
privileges of the representatives of the op-
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pressed classes because we presume to
represent the oppressed classes.

SHRI M. N. KAUL (Nominated): Not
some, all.

SHRI NIREN GHOSH: Within this !
Constitution, this system enshrines the class rule
of the vested interests and as such no person can
be above those classes point of view Or class-
rule. Sir, we cherish your gentle personality,
your attempt to save some of our rights against
their onslaughts and in the future wherever you
are, because you had a unique opportunity to
watch over the panorama of the contending
classes here, whether you are in office or
outside, | would hope that you would keep a
listening ear to the views of the oppressed
classes, their rights °nd privileges, their
democratic rights and their everything because
in the future, in the coming days, there is danger
that they might be suffering ruthlessly. So some
prominent person-lities in office or outside have
a duty of their own. Our good wishes and
thoughts follow you with the hope and
expectation that you would learn towards the
oppressed classes as against the attacks of the
vested classes.

SHRI B. D. KHOBARAGADB
(Maharashtra); Sir, 1 would also like to
associate  myself with the sentiments

expressed by the hon. Prime Minister and
other Members of this august House. We
believe in parliamentary democracy. India is
one of the biggest democracies in the world. If
we want to make parlimentary democracy
subsist within this country, it is essential that
the parliamentary traditions also should be
safeguarded and respected. In the Lok Sabha
or the Rajya Sabha, the dignity and decorum
of the House should be maintained. | am glad
to mention that when | was functioning in this
House under your guidance, it was possible to
maintan the dignity and decorum of this
House. As mentioned by some of my friends
here, there were some occasions in this Hous,
when there  were tense situation.



3261 Farewell to

[Shri B. D. Khobaragade.j There were
clashes between the party in power and
the opposition parties. It is but natural as
the Rajya Sabha reflects the situation and
the circumstances prevailing outside this
august House, that is, in the country. As
pointed out by my friends here, there is
clash of interests outside also. There is
clash between one class and the other and
therefore, as the chosen representatives of
the masses, of the downtrodden
communities and classes when we are
here, when we are sitting in this august
House, it becomes our bounden duty to
represent those classes as properly as we
can and while doing so, it is but natural
that we have to clash with the party in
power but | must say that because of your
clever and apt handling of the situation
and moreover, by your abundant patience
which is more important in the handling
of tense situations in this House, we have
not had other unseemly scenes in this
House. I would only, in the end, wish you
happiness prosperity and success even
aftejr your present assisgnment is over, in
whatever other sphere you might be and |
wish you every success.

SHRI G. P. SOMASUNDARAM
(Madras): On behalf of the D.M.K. party,
Sir, | congratulate you Mr. Chairman, for
conducting this House in a very
appreciable manner, giving opportunity
to every Member to speak in time.

THE LEADER OF THE HOUSE
(SHRI M. C. CHAGLA): Mr. Chairman,
farewells are always sad and | would like
to remember that this House has
functioned under your Chairmanship for
five years and | have had the privilege of
being the Leader of the House under you
for 3 years and you have presided over
this House with great dignfty The dignity
you have thought of is not your own
dignity. You are too modest and too
humble for that. The dignity you have
thought of is the dignity of this House
and you have done your best to enhance
its dignity. A Chairman
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has great powers. He ca, overrul*
Members he can give decisions but in
exercising your power, you have shown
always courtesy, consideration and
graciousness. You have shown great
impartiality and objectivity. 1 know you
have shown patience and | have heard
criticisms in this House that you have
shown too much patience but your
belief—and | share that belief—has been
that the main principles of democracy are
the right to criticise and the right to
dissent. And your patience has been
actuated by those considerations. You
have lived up to the adage of
Shakespeare that it is good to have a
giant's power, it is not good to use that
power.

Now, Sir, | do not want to take up any
more time, because | endorse whatever
has been said. | would only end by saying
this. Whatever the position you might be
called upon to occupy, whatever, the
service you might be called upon to
render to this country, may | say, Sir—
and | carry the wishes of the whole
House—that our good wishes go with
you? We have no doubt that the position
that you might occupy, the services that
you might render will be done in the
same spirit in which you have presided
over the destinies of this House.

MR. CHAIRMAN: Madam Prime
Minister, Mr. Leader of the House, and
friends, | am extremely grateful to you for
the very kind words that you have said,
but I must confess that | feel greatly
embarrassed. It ie a very embarrassing
thing to here praise of oneself in one'
own presence. If people praise somebody
behind his back, it is a good thing. But if
he is praised in his presence, he js likely
to deteriorate. | have ,ot had that
experience very often. So probably |
escaped deteriorating too much. But | had
it in ample measure today. | will try to
counteract it and not deteriorate, if | can.
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The one thing | wanted to say specially
was that | came to this House with a very
meagre knowledge of rules, and |
intentionally did not want to know the
rules, as Diwan Chaman Lall would
testily. Whenever a rule is needed,
somebody quotes the rule and—I am not
yet quite illiterate— | see the rule and
see what can be done. But in
interpreting the rules | have always taken
the view that common  sense
should prevail and that no rule is so
sacred that it should come in the way of
the expression of views. This Parliament
is intended for the expression of the
people's views. We are here to say and
to listen, to be criticised and to persuade,
to persuade others to our way of thinking,
and thus come to some consensus. That is
what a parliament is for, and | am very
glad that w had criticism in ample
measure, So.ne-times rather in strong
terms, as my friend Rajnarain would
concede. But the general atmosphere of
the place, in the long run, has been such
that people have been ready to listen to
criticism, and if they have not been ready
to criticism, the critics have not been
silenced. And this is what it should be.
Besides, the rule is that we ought to listen
to criticism and understand it, but the side
that has to criticise has probably to
moderate the criticism and be constructive
in making the criticism. It is the right of
the Opposition to criticise, even to
criticise in a way that is unpleasant
because, without criticism, there is no
vigilance, and democracy cannot function
without vigilance and 1, therefore, am
very happy that this House, by and large,
has performed its duties, and it was given
to me for these five years to be associated
with the work of this House. | have
deliberately tried to protect the interests of
the Opposition, as | promised when I
took charge. | might have made
mistakes. Sometimes I might  not
have allowed somebody to say what he
wanted to say, but generally | have
gone out of my way to see that the
Opposition does express what it has to
express so that the Govern-
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ment knows what is in their minds, and
unless they know what is in the minds of
the Opposition, they will not be able to
take action, and | am grateful to the
Government for having had patience.

Now, with the changes that are
coming in our country, the federal
nature of our Constitution ,ill come to be
more and more emphasised, and | am
happy that it is so because, from the
beginning, it has been a federal
constitution; it was just a, accident that
one party was ruling in all the States.
Now many parties are  ruling in many
States and, therefore, the federal
constitution would become now a great
reality, and the qualities that would be
most needed will be those of
understanding and  accommodation, and
I think all concerned would see to it that
tEere is the understanding and there is
the accommodation, and there is no
highhandedness from either side. Even
the weak can be highhanded, and the
strong can be easily highhanded,
Therefore, | hope that this federaV
Constitution will work as  smooth!} as it
has worked so far and that wo have a great
future before us as & parliamentary
country, in which thi* House also will play
an important role. Wherever | might be,
.nd whatever | might be doing, | ,ould
not forget these years that | have spent with
you.

It has been said and you all know that |
had decided not to take a second term. But
people have ascribed some motives to it.
There was no motive, not that it was
unpleasant for me or that | did not like the
work. | am of the opinion that in adminis-
tration people should not remain in a job
too long, whoever he might be. Except
wheire ptorely technical expertise is
involved, too long a term is not a good
thing. People get into ruts. People get into
some prejudices. People form opinions.
Then it is very difficult to get out of those
ruts. Therefore, if they clear out after !
their term is over, | think they will
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[Mr. Chairman.] ,,do the right thing,
and | also decided to do the right thing,
and | am very happy that | am doing so in
the circumstances in which | am doing it,
with the well wishes of all my friends,
and | now beg to take leave of you. | shall
remember you all wherever | might be.

|THE DEPUTY CHAIRMAN in the Chair]
RE. PRESIDENTIAL ELECTION

.SHRI ABID ALl (Maharashtra):
Madam Deputy Chairman, | beg your
permission to make reference to a
particular item, and it is with regard to
the election of the President.

THE DEPUTY CHAIRMAN: I do not
think that should be discussed now here.

SHRI ABID ALI: No, no, not that.

THE DEPUTY CHAIRMAN: | do not
think anything in that regard can be
discussed.

SHRI ABID ALIl: About the can-
didates, Madam. Please bear with me for
a minute—I request you. The Chief
Justice of India is a candidate for the
office of the President .

(Interruptions).

THE DEPUTY CHAIRMAN: | do not
think | shall allow this subject to be
mentioned on the floor of the House.

SHRI ABID ALI:  What subject?

THE DEPUTY CHAIRMAN: If you
want, you may take it up with the Leader
of the House.

SHRI ABID ALI: Let m, please make
mention; then you can disallow it. Please
understand what | am going to say.

[ RAJYA SABHA ]

Election 3266

THE DEPUTY CHAIRMAN: | do not
think it is proper. (Interruptions) .

SHRI ABID ALI: Please let me tell
you what | am going to mention.

THE DEPUTY CHAIRMAN: 1 do not
think the Presidential election should be
mentioned in any contest now on the
floor.

SHRI BHUPESH GUPTA (West
Bengal): On a point of order .

(interruptions).

SHRI ABID ALLI: Can a sitting Chief
Justice of India, after having been set up
as a candidate for the Presidential
election by the opposi tion parties, go on
delivering judgements as a sitting Judge?
It is very necessary from the point of
view of democracy that it should be safe-
guarded and the prestige, working and
independence of the judiciary and of the
judges also be safeguarded Therefore it is
necessary that this should go on record.

THE DEPUTY CHAIRMAN: |

have said .
(Interruptions).

SHRI RAJINARAIN (Uttar
desh): Obey the Chair.

SHRI BHUPESH GUPTA: On a point
of order, Madam Deputy Chairman, |
hope you are fully conscious, | hope you
are certainly conscious of what you have
said, "l will not allow the Presidential
election to be discussed,”. Under which
rule. Madam? | should like to know. Jus'
now we have heard it. | am i quarrelling
with him, with Mr. Abid AH. In fact, *he
Presidential election, as any other
election, is a State matter. It is a matter of
public policy. Suppose | want to discuss

Pra-

here certain abnormalities that may
happen in any election .

THE DEPUTY CHAIRMAN;  Now
Mr. Bhupesh Gupta, | have not



